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Dated: 13.10.2011 	PATNA BENCft PATNA. 
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None for the parties. Let this case belistedin running lisI. 
R. 	

. 	,. 

l3idishaBafler.ICe IMI.JI 	Union of India & Ors. 	( Naresh Gupta IMIA1 

\mps. 	 . 	 . 
Dated: 14.10.2011 

None for the applicant. 
Shri Mukund]ee, Id. SC counsel for the respondents.. 
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The aPpI icant was not represented. He has defaulted in appearance For the 

last several dates. This case has been pending since 2005. The OA is accordidgly 

dismissed for non prosecution 

Bidisha Ranaerjee Mlii 	 . 	
Naresh Gupta IMIJI 

nips. 	 . 
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